Ccc.

CENTRAL ADMINISTRATIVE TRIBUNAL =~ \JR
" PRINCIPAL BENCH: NEW DELHI

O0.A. No. 1086/96 ,
New Delhi this the S9th day of September 1996

Hon'ble Shfi S.R.Adige, Nember (a)
Hon'ble Dr. A.Vedavalli, Member ~(J)

Shri Darshgan Singh
$/o Shri Pan Singh :
Daily-wage employse holding temporary status
with Central Translation Bureau

(Applicant pressnt in person)

Versysg -

oo.;oooApplicant

1. Union of Indig

through its Secretary
Department of 0fficigl Language
Ministry of Home Af fairs

North Block

New Delhi.

2. The pirector
Central Translation Buregu
Departmnt of Of ficial Language
Parvaran Bhavan,
CGO Complex,
Lodhi Road, :
New Delhi. - . esecce.Responderts

"(By Advocate: Shri J.Baner jee)

ORDER (Oral) -

Hon'ble Shri S.R.Adigs, Member (8)

We have heard the gpplicant who is present in

person and 3hri J.Bansrjee, counsel for the respondents.

2. Applicant who isg Present in person segks permission
to withdrauw this OA. Permission is granted. The 04 is

dismissed 'as withdrgun,
A(W A ' J

(DR .A VEDAVALLI) ' (S-R.ADYGE)

Member (3) Member (A
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a—r




